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Shri Panigrahi: May I know whe-
ther the Indo-Tibetan trade is increas-
ing or decreasing?

Shri Kanunge: Well, it is not in-
creasing.

Information Centre

*179%7. Shri P. K. Deo: Will the
Minister of Information and Broad-
casting be pleased to state the pro-
gress made in the proposal to set up
an information Centre in Bhubanesh-
war?

The Minister of Information and
Broadcasting (Dr. Keskar): Arrange-
ments are practically complete and
the State Government are taking steps
to open the Centre on 2nd October,
1957.

Lajpat Nagar Celony

¢1799. Shrimati Sucheta Kripalani:
‘Will the Minister of Rehabilitation
and Minerity Affairs be pleased to
state: .

(a) whether it is a fact that the
land on which Lajpat Nagar Colony
is built was a Nazul Land;

(b) whether it is a fact that the
cost of development of this land is
approximately Rs. 7 per sq. yard;

(c) whether it is a fact that the
displaced persons are being charged
at the rate of Rs. 15 to 20 per sq.
yurd for this land;

(d) whether it is the policy of Gov-
ernment to sell this land to the dis-
placed persons' on no profit no loss
basis ie. charge them the actual cost
of acquisition plus the cost of deve-
lopment; and

(e) it so, the reasons for charging
hi(her rates from these displaced per-
sons?

The Minister of Rehabilitation and
Minority Affatrs (Shel Mehr Chand
Khanna): (a) Yes





